
31   Written Answers   A RIL  1979  Written Answers 2

(b) la  the  nion  Territory  of 
Delhi, ntil recently, there was no 
linkae between the retailers and the 
oil co panies aents for the distrib
tion o  Kerosene.  Since  the  16th 
arch, 1979, the Delhi Adinistration 
have linked, the kerosene retailers to 
so e specified aent in order to ensre 
ore e itable distribtion.

(c) As indicated above, the proble 
Of distribtion arose becase ol non 
linkae of the retailers with the oil 
co panies aents. This syste has 
now been chaned by the Delhi Ad
inistration.

(d) Already answered in (c) above.

(e)  Accordin to the  infor ation 
received fro tha Delhi Adinistra
tion, no scarcity of kerosene oil  is 
bein felt now.

Th«» Distinct  lists for Blk ins 
for three Hatrkt Sectors

*606. DR p. V. ERIASA : Will 
the inister of ETROLE , CHE
ICALS AND  ERTILIERS  be 
pleased to state:

(a) whether overn ent have one 
p three Distinct lists of blk dr s 
for three distinct sectors in the con
try; and

(b) if so, the details thereof

THE INISTER O ETROLE , 
CHEICALS  AND  ERTILIERS 
(SHRI H.  N.  BAH NA):  (a)
es. Sir.  List I contains ite s re
served for the blic Sector, list II 
ite s open to only the blic  and 
Indian Sectors and List III ite s open 
to all sectors;

(b)  Details are aavilabie in Annex 
tire I to the State ent laid on the 
TaWe of the Lok Sabha on 29th arch
197 containin overn ent decision 

tbe  reco endations  of  the 
(Hath) Co ittee an the Dr s and 
har acetical Indstry,
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lotin of idelines on Salaries of
Exectives by Lare Indstrial 

Hoses

*0. SHRI p. K. KODI AN:

SHRI S RENDRA BICRA:

Will the inister of  LAW, S* 
TICE AND CO AN A AIRS be 
pleased to tate:

(a) whether it is a fact tfawt so e i 
of the leadin lare indstrial hoses 
have floted the idelines issed by 
the Depart ent of Co pany Affairs 
Axin the pay, perfcs end Co ission 
0 top eswetives;

(b) If so, what are the details of 
these idelines and the na es of the 
indstrial htfses whkh have floted 
the idelines; and




